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Investment by NRI in Housing and
Estate Sector

8452. SHRI' KRISHAN KUMAR
BIRLA. Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether it ig a fact that the
scheme seeking large scale investment
by Non-Resident: Indiens: in housing
and real estate sectors has been pend-
ing since long;

(b) if so, whether Government
have not approved the schere so far;

(c) if so, the reasonsg therefor; and

(d) by when it ig likely to be ap-
proved- and implemented?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LOPMENT (SHRI M. ARUNACHA-
CHALAM): (a) to (d): Pursuant to
the announcement made in the Budg‘et
for 1891-92. regarding’ encouragement
to NDI investment, the Government is
engaged in formulafing a scheme for
encouraging investment by NDIs in
housing and real estate sectors. This

i

process involves g loi of discussions
with various Ministries and apencies:
and hence may take some time to
take effect.
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